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Certified Copy of R/மரக்காணம்/புத்தகம் 1/1361/2026

 

This certified copy is being issued through online and it is here by certified that the requisite Stamp 

Duty of ₹ 100/- (Rupees Hundred Only) has been paid through e-payment on 16-Mar-2026 for 

application number CCA/Online/164177773/2026.

 

 

 

Disclaimer: This Certificate has been electronically issued by the Registration Department on the basis of available digital records, 

searched the data base based on the query given/input by the user.

Every reasonable effort has been made to ensure the accuracy of the Information. In the event of any discrepancy between this 

electronically generated digital copy and the original register, record maintained by the Registration department will prevail.

The use of this certificate or Certified copy is subject to the rules and the regulations of the act governing the registration of such 

documents.

Note: Digitally signed using central server-side certificate of Registration Department, Tamil Nadu.

16



17



18



19



20



21



22



23



24



25



26



27



28



29



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



47



48



49



50



51



52



53



54



55



56



57



58



Digitally signed by DS Registration
Department, Tamil Nadu
Date: 2026.03.21 10:50:12 IST
Reason: Digitally signed by server
Location: Central Signing Server

Signature Not Verified
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GIFT DEED 

On 12 March 2026 (12.03. 2026) to the Executive Officer of Marakkanam Municipality, 

Villupuram District, Marakkanam Municipality and his successors (in the capacity of 

Executive Officer) (Donee). 

Operating at Saptaswara Apartments, No.8, First Avenue, 2nd Floor, Ashok Nagar, 

Chennai - 600 028. M/s.Manju Foundations Private Limited (PAN: AAFCM2511C), 

REPERSENTED BY Mr. R. Ganesan (Aged 33), Son of Mr. M.Ramasamy, Kalanchen, 

residing at East Street, No.4/100, Kurukkapatti Village, Sankarankovil Circle, Thenkasi 

District (DONOR) 

I the [donor] hereby subscribe in the presence of the following witnesses, that; 

The property shown in the property details below has been acquired by our company 

through (1) Doc No. 3603/2015 dated 16.10.2015 and: (2) Doc No. 3972/2015 dated 

04.11.2015; (3) through Document No. 1092/2023 Book 1 of Marakanam dated 

20.03.2023; (4) through Document No. 2514/2023 Book 1 dated 26.06.2023; (5) Book 

1 of dated 22.05.2024, through Document Nos. 2200/2024, 2202/2024 and 

2203/2024, acquired and enjoyed by our company since then, and in our company's 

possession since then.  

For the benefit of the public in the property under maintenance, for the benefit of those 

who have purchased land from us, and for the benefit of the villagers near the area 

where our property is located, they request a public road to go to their places within 

the boundaries of this property. A1/173/2025, Dated: 06.09.2025. 

 We hereby donate the roads and corners described in the property description below 

to the Municipality to be used as public thoroughfares for public use. Henceforth, the 

said municipality should take possession of the land mentioned in the property 

description below and use it for the benefit of the public for their benefit. We have not 

received any compensation for this. 

We hereby willingly agree that we or our successors in title shall have no encumbrance 

whatsoever in respect of the following property to be donated today. This is the 

donation document that we have written with our full consent. 

Property details 

Tindivanam R.D., Marakanam, Marakanam North Village Patta Numbers, 

347,602,643, 2218, 2219, 2220, 2257, 2266, 2267, 2269, 2270, 3330, 3813, 3814, 

3834, 3859, 3992, 4284, 4554, 4572 & 4573-Ayan Punchai New Field Numbers: 

189/1A1A, 189/3A1AA1A, 189/3B1, 189/4A1A1A, 189/4B1AA1A, 189/4B2A1A1, 

189/51A1A1A1AA, 190/1A1A1A, 194/1A1A1, 195/1A, 195/1B1A, 195/2A1A1, 

195/3A1A1A1, 195/44, 195/4D1A1A1, 196/5A2A1, 196/5A2B1A, 210/5A1A, 

211/1B1A, 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1, 211/5A1, 211/6A, 211/7A, 

212/1A1, 212/2A1A1AA, 212/3A1A1A1, 212/3A2A1A1A, 213/1A1A1, 213/2A1, 

213/3A1A, 213/4A1A, 213/4A2, 213/4B14 and 213/4B1B  This grant covers only the 
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land with a total area of 89154.255 square meters allocated for the roads and 

intersections laid out in  and identified in the attached map. 

The nominal value of the donation is Rs.100/- 

 

Witnesses: 

1.Mr. S. Vignesh, (Aadhaar No.: Mr. Sabari, Market Grove, Marakkanam Circle, 

Villupuram 604303. 

2.Mr.M.Sreedhar, Aadhaar No.:  

P/L.Mr.Murugan, No. 44, Selliyamman Kovil Street,  

Kandhadu Post Office, Marakkanam, Villupuram-604 303. 

 

Document prepared by: 

Chellakannan M. Com, LLB, 

Advocate. Madras High Court, 

T.B.K. Registration No.: 1859/2020 

No.: 61/4, R.N. Arumbakkam, 

Chennai-600100 

 

 

 

 

 

 

 

 

 

 

Resolution 
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We, the signatories and the undersigned, make the following declaration. 

We hereby declare that the deed is not subject to Section 22(A) and Section 22(B) of 

the Property Registration Act, 1908, that all documents attached to the deed are not 

FORGED DOCUMENTS as per Section 470 of the Indian Penal Code, 1860, that the 

person signing the deed has examined all the documents and checked for forgery 

before signing it, and that we have acted in accordance with all the sections relating 

to transfer of property as per the Transfer of Property Act, 1882. 

We further undertake that if it is later discovered that any false information or evidence 

has been provided to us, we will be solely responsible for it and we are bound to take 

legal action for the same, and the Registrar will not be held liable in any way for this. 

Proof/Declaration that the property is not located in a watershed area (See the 

judgment delivered in Court Order No. 22163/2018) 

We certify that the property shown in this document is not bounded by any water 

bodies, waterways, or water catchment areas. We further understand that if it is later 

discovered that any false information or certification has been provided, I/We will be 

subject to legal action. 

 

 

 

 

 

 

 

 

 

 

 

 

 

MANJU GROUPS RESOLUTION 
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CERTIFIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING OF 

THE BOARD OF DIRECTORS OF M/S. MANJU FOUNDATIONS PRIVATE LIMITED, 

HAVING ITS REGISTERED OFFICE AT #8, SAPTHASWARA APARTMENTS, J & L, 

2ND  FLOOR, 1ST  AVENUE, ASHOK NAGAR, CHENNAI 600 083, HELD ON 

11.03.2026 AT 11:00 A.M. 

RESOLVED THAT the Company be and is hereby accorded to donate and convey the 

land earmarked for roads and road splay areas measuring 89154.26 Sq. mts, 

comprised in S. Nos. 189/1A1A, 189/3A1AA1A, 189/3B1, 189/4A1A1A, 

189/4B1AA1A, 189/4B2A1A1, 189/51A1Α1A1ΑA, 190/1A1A1A, 194/1A1A1, 195/1A, 

195/1B1A, 195/2A1A1, 195/3A1A1A1, 195/4A, 195/4D1A1A1, 196/5A2A1, 

196/5A2B1A, 210/5A1A, 211/1B1A. 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1, 

211/5A1, 211/6A, 211/7A, 212/1Α1, 212/2Α1Α1ΑA, 212/3Α1Α1Α1Α1, 212/3A2A1A1Α, 

213/1A1A1, 213/2A1, 213/3A1A, 213/4A1A, 213/4A2, 213/4B1A 213/4B1B, (vide 

Patta No. 347, 602, 643, 2218, 2219, 2220, 2257, 2266, 2267, 2269, 2270, 3330, 

3813, 3814, 3834, 3859, 3992, 4284, 4554, 4572 & 4573), situated at Marakkanam. 

North Village, Marakkanam Town Panchayat, Marakkanam Taluk, Villupuram District, 

more fully described in the schedule to the Gift Deed to the Executive Officer, 

Marakkanam Town Panchayat, for the benefit and usage of the general public as public 

roads. 

RESOLVED FURTHER THAT the said donation is being made in compliance with the 

resolution passed by the Marakkanam Town Panchayat vide Na.Ka.No.A1/173/2025 

dated 06.09.2025 and also in the interest of the public and the purchasers of 

plots/lands by the Company 

RESOLVED FURTHER THAT Mr.R.Ganesan, Authorized Signatory of the Company, 

be and is hereby authorized to sign, execute and register the Gift Deed before the 

Sub-Registrar Office, Marakkanam, and to present the same for registration and to do 

all such acts, deeds and things as may be necessary for giving effect to this resolution. 

AND FURTHER RESOLVED THAT the common seal of the company is company 

affixed, wherever necessary, in the presence of any directors or of any one director, 

who shall sign the same in token of the presence 

Specimen Signature of the Authorized Personnel.  

 

Mr.R/GANESAN.  

Manager (Legal Liaison 

Mr.K.M.VIDHYASAGAR 

 (Managing Director) 

From  
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Mr. James T. Sami 

Executive officer 

Panchayat board Office 

Marakkanam. 

To 

The Sub Registrar  

Office of the Sub registrar 

Marakkanam  

Sir, 

Na.Ka.  No. A1/173/2025 Dated 06.09.2025 

Meaning:     Registration of Donation Deed - Villupuram District, Parakanam Town 

Panchayat Ward No. 03 Kaipanikakuppagam and Naravakkam areas, Manju Group 

Binaya Beach and Bavisha Beach, unauthorized Plot Sub Division , area 69773.65 

square meters, approval to register the donation deed in the name of the Executive 

Officer of the Town Panchayat as mentioned and request to register the donation deed 

as he is unable to attend in person due to office work. 

1) Indian Registration Act 1908, 88(1) 

2) Peta cases, 47493/E/2006 Dated 15.09.2006 

3) Related documents. 

Villupuram district, Marakkanam ,Ward No. 03 Kaipanikuppam and Naaravakkam 

area, Manju Group Binaya Beach and Bhavisha beech, 189/1A1A, 189/3A1A1A, 

189/4A1A1A, 189/4B1AA1, 190/1A1A1A, 194/1A1A1, 195/1A, 195/1B1A1, 

195/2A1A1 195/3A1A1A1AA1, 195/4D1A1A1A1A, 196/5A2A1, 196/5A2B1A1A, 

210/4, 210/5A1A 211/3B1A, 211/2A, 211/2C1A1, 211/3A1A1A1, 211/4A1A1A1, 

211/5A1, 211/6A, 211/7, 212/1A1A, 212/2A1A, 212/3A1, 213/1A1, 213/3, 213/4A1 and 

213/4B16 , 69773.65 Since there is no officer available to make the transfer of the 

allotted land to the Town Panchayat in the name of the Executive Officer, Marakanam, 

the Town Panchayat is hereby approved to execute a deed of deposit in the name of 

the Town Panchayat in the name of the Executive Officer, Marakanam. Further, I would 

like to inform you that I have sent my hard copy and all the necessary documents. 

 

 

PATTA DETAILS 

Revenue and Disaster Management Department 
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                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Marakkanam North Village                                                        Patta Number: 

347 

Owners Name  

1) Span Metals Pvt Ltd 

2) Shaka Estate and Finance P Ltd 

3) Manju Foundation Pvt Ltd 

4) Arihanth Farm Developers 

        Division     Subdivision          HECTARE 

189 3B1 0-53.42 

 

 

Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Marakkanam North Village                                                                                      

Patta Number: 602 

Owners Name 

1) Kamalammal W/o Vardharaju 

2) Samikannu S/o Kuppusami 

3) Jegannathan S/o Kuppusamy 

4) Thiurvengadam S/o Kuppusamy 

5) Jayanthi Natarajan W/o Natarajan 

6) Span Metals Pvt Ltd 

7) Manju Foundation Pvt Ltd 

 

        Division     Subdivision          HECTARE 

195 1A 0-6.00 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 
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District Villupuram 

Revenue Village Marakanam North                                                        Patta 

Number:643 

1) Jayanthi Nataraja W/o Natarajan  

2) Mala Jayaram W/o Jayaram 

3) Bala Subramaniyan s/o Sivandhi adhityan 

4) Pandurangan S/o Venkatesan 

5) Chinnarani D/o Samikannu 

6) Vijayalakshmi W/o Pakiradha Marthandan 

7)  Span Metals Pvt Ltd 

8) Shaka Estate and Finance P Ltd 

9) Sreeraman s/o Gopalsami Chettiar 

10) Ramesh S/o Panduranga Gounder 

11) Manju Foundation Pvt Ltd 

        Division     Subdivision Hectare 

189 4B2A1A1 0-64.98 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2218 

Kaleena  developers private limited 

        Division     Subdivision Hectare 

189 1A1A 0-10.92 

195 1B1A 0-40.80 

195 1B7 0-11.55 

209 1 0-94.00 

211 3A1A1A1 0-80.19 

   

 

                                         

 Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 
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District Villupuram 

Revenue Village Marakanam North Patta Number: 2219 

Pedro Developers Private Limited 

        Division     Subdivision Hectare 

195 3A1A1A1 0-52.91 

195 4D1A1A1 1-06.78 

211 2C1A1 0-40.52 

211 4A1A1 1-08.58 

211 5A1 0-57.70 

214 4 0-66.00 

   

 

 

Revenue and Disaster Management Department 

Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2220 

1) Kaleena Developers Pvt Ltd 

2) Mettis Developers Pvt Ltd  

3) Arihanth Farm Developers 

        Division     Subdivision Hectare 

194 1A1A1 0-56.81 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2257 

Pedro Developers Pvt Ltd 

        Division     Subdivision Hectare 

189 4A1A1A 0-09.76 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2266 
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1)Kaleena Developers Pvt Ltd 

2) Pedro Developers Pvt Ltd 

3) Vijayakumar S/o Balasundaram 

        Division     Subdivision Hectare 

196 5A2B1A 2-23.09 

 

 

Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2267 

Kaleena Developers Pvt Ltd 

        Division     Subdivision Hectare 

195 2A1A1A 0.31.29 

 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 2269 

1)Kaleena Developers Pvt Ltd 

2) Pedro Developers Pvt Ltd 

3) Sathyamoorthy  S/o Subramania Chettiar 

4) Mohandas Gandhi S/o Subramania Cehttiar 

5) Kandhavel S/o Devaraj Chettiar 

6) Gajapathy S/o Devaraj Chettiar 

7) Ezhilarasan S/o Devaraj Chettiar 

8) Ashok kumar S/o Rajalingam 

9) Ruthramorthy S/o Rajalingam  

10) Nandha Gopal S/o Rajalingam 

11) Avika Ventures pvt Ltd 
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                              12) N K Surana 

        Division     Subdivision Hectare 

210 5A1A 0.41.57 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North    Patta Number: 2270 

 

1)Pedro Developers Pvt Ltd 

2) Nagaraj S/o Ponnurangam 

3) Loganathan S/o Ponnurangam 

4) Sathyamurthy S/o Subramaniya Chettiar 

5) Mohandasgandhi S/o Subramaniya Chettiar 

6) Kandhavel S/o Devaraj 

7) Gajapathy S/o Devaraj  

8) Muthukumaran S/o Devaraj 

9) Ezhilarasan S/o Devaraj  

10) Ashok kumar S/o Rajalingam  

11) Ruthramurthy S/o Rajalingam  

                               12) Nandhagopal S/o Rajalingam 

        Division     Subdivision Hectare 

211 1B1A 0-82.09 

 

 

   Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 3330 

 

                                                     Manju Foundation Pvt Ltd 

        Division     Subdivision          Hectare 
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189 
189 
189 
189 
189 
189 
189 
189 
190 
190 
190 
190 
190 
190 
191 
191 
191 
191 
191 
191 
191 
191 
191 
193 
212 
213 
213 
213 
213 
213 
 
 

105 
106 
122A 
1A1B1A1AA 
1B1B1 
2A1A1A 
2B1A1 
51A1A1A1AA 
116A 
1B1A 
1B3A 
2BA1A 
2A1AAAA1A1 
3A1AA1A1AA 
122A 
1A1AA1AAA 
1A4 
1B 
1C1A1A1 
2A3 
2B2 
2C2A1A1A 
71 
1A2A1A1AAA 
3A2A1A1A 
4A2 
4A4A 
4B1B 
4B1B3 
9 

0.00.48 
0.00.01 
0.00.01 
0.25.43 
0.2.52 
0.13.06 
0.03.00 
0.00.01 
0.00.82 
0.00.46 
0.27.43 
0.32.88 
0.09.92 
0.42.50 
0.00.03 
0.49.92 
0.10.60 
0.03.20 
0.14.03 
0.04.00 
0.02.00 
0.65.16 
0.00.61 
0.24.55 
1.56.73 
0.00.50 
0.00.07 
0.03.20 
0.08.79 
0.11.05 

 

 

 

 

   Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 3813 

                                             MANJU FOUNDATIONS PRIVATE LIMITED 

        Division     Subdivision         
HECTARE 

189 104 0.07.05 
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189 1A1B1B 0.00.01 

189 3A1AA1A 0.53.87 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakanam North Patta Number: 3814 

                                              

MANJU FOUNDTIONS PRIVATE LIMITED 

        Division     Subdivision         
HECTARE 

          195          1B6        0-52.61 

          195          3A4        0-23.07 

          211           2A        0-73.00 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 3834 

  

Owners name 

Manju Foundation Pvt Ltd 

        Division     Subdivision HECTARE 

         213         1A1A1        0-62.74 

         213          1A1C         0-03.76 

         213           2A1         0-1.67 

         213           2C         0-18.70 

        213         3A1A        0-94.79 

       213         4A1A       0-57.54 

        213        4B1A        1.89.61 

 

 

   Revenue and Disaster Management Department 
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                                            Land ownership details: E. No. 10(1) Section 

                                                   Manju Foundation Pvt Ltd 

        Division     Subdivision          
HECTARE 

       196       5A2A1         0-59.20 

       196         5C         0-23.07 

 

 

Revenue and Disaster Management Department 

Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 3992 

Owners Name 

1) Kaleena Developers Pvt Ltd 

2) Mettis Developers Pvt Ltd 

        Division     Subdivision          
HECTARE 

       189 4B1AA1A 0.49.67 

 

Revenue and Disaster Management Department 

Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 4284 

1) Kaleena Developers Pvt Ltd 

2) Mettis Developers Pvt Ltd 

 

        Division     Subdivision          
HECTARE 

           212 1A1        0-61.09 

           212 2A1A1AA        1-16.54 

                                        

 

Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 
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District Villupuram 

Revenue Village Marakkanam North Patta Number: 4554 

 

1) Pedro Developers Pvt Ltd  

2)Kaleena Developers Pvt Ltd 

3) Mettis Developers Pvt Ltd 

4) Arihanth Farm Developers 

        Division     Subdivision          
HECTARE 

          190       1A1A1A       1-35.19 

 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 4572 

                                       

 

  MANJU FOUNDATIONS PRIVATE LIMITED      

        Division     Subdivision          Acre  

           217           23A         0-6.23         0.12 

           212            26         0-1.92         0.04 

          212      
3A1A1A1A1 

       4-90.41         9.81 

 

 

                                         Revenue and Disaster Management Department 

                                            Land ownership details: E. No. 10(1) Section 

District Villupuram 

Revenue Village Marakkanam North Patta Number: 4573 

 

                                              1) Pedro Developers Pvt Ltd 

2) Karunakaran s/o Krishnan 

                                             3) Lakshmi D/o Namasivayam 
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        Division     Subdivision         ACTRE  

         211 6A        0-95.72  
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